No. 11
02.07 PM
1. 02.07PM
2. 02.50 PM
. 02.56 PM
4. 03.30 PM
5. 03.31PM
6. 03.34 PM
7. 03.45PM

LEGISLLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DEIL HI
Bulletin Part-1

(Brief summary of proceedings)
Tuesday, 01 April 2025 /11 Chaitra 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the
Chair:

1. Shri Surya Prakash Khatri Shri Sandeep Sehrawat

. 6.
2. Shri Sanjay Goyal 7. Shri Ravi Kant
3. Smt. Poonam Sharma 8. Shri Satish Upadhyay
4. Shri Abhay Verma 9. Shri Anil Jha
(Hon 'ble Minister of Urban 10. Shri Mohan Singh Bisht,
Development intervened) Hon’ble Deputy Speaker
5. Shri Karnail Singh 11. Shri Jarnail Singh

12. Smt. Neelam Pahalwan

The Chair called the names of the following Members to raise matters under Rule-
280 but they were not present in the House :

1. Shri Imran Hussain 3. Shri Aaley Mohmad Igbal

2. Shri Punardeep Singh Sawhney

Paper laid on the Table:

Smt. Rekha Gupta, Hon’ble Chief Minister/Minister of Finance laid the copies of
the Report of the Comptroller and Auditor General of India on “Performance Audit on
Prevention and Mitigation of Vehicular Air Pollution in Delhi’ relating to Government
of NCT of Delhi for the year ended 31 March 2021 (Report No. 2 of 2022) (Hindi &
English) on the Table of the House.

The Chair adjourned the House upto 03.30 PM for 7ea-Break.

House reassembled.
Hon’ble Speaker in-Chair.

Discussion on the Paper laid on the Table :

Discussion commenced on the Report of the Comptroller and Auditor General of India
on “Performance Audit on Prevention and Mitigation of Vehicular Air Pollution in
Delhi’ relating to Government of NCT of Delhi for the year ended 31 March 2021
(Report No. 2 of 2022) laid by Smt. Rekha Gupta, Hon’ble Chief Minister/Minister
of Finance on the Table of the House.

The following Members expressed their views :

1. Shri Manjinder Singh Sirsa, Hon’ble Minister

Hon’ble Members of Opposition demanded that the matter of Calling Attention (Rule-
54) listed in the business, be taken up.

The Chair stated that the said matter will be taken up after discussion on CAG Report
as per listed business.

He repeatedly requested the Members of Opposition Party to take their seats and not
to disrupt the proceeding of the House.

Arguments were exchanged between the Members of Ruling Party and Opposition.
Pandemonium ensued.

The Chair adjourned the House for 10 Minutes due to disturbance in the proceedings.

House reassembled.
Hon’ble Speaker in-Chair.
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The Chair stated that the behaviour of Members of Opposition Party was irresponsible as
they did not participate in the discussion on CAG report. He requested the Members of
Opposition to attend the proceedings of the House and participate in the discussion.

Discussion on the Paper laid on the Table continued:
(Report No. 2 of 2022 of Comptroller and Auditor General of India)
The following members expressed their views :
Shri Manjinder Singh Sirsa, Hon’ble Minister continued his speech.
2. Shri Harish Khurana
3. Shri Raj Kumar Bhatia
4. Shri Satish Upadhyay
The Chair informed the House that discussion on the said Report will continue next
day i.e. 02 April 2025.

Calling Attention (Rule-54) :
The Chair informed the House a matter of Calling Attention (Rule-54) i.e. “Alleged
persistent power cuts affecting several areas of Delhi” has been listed which was to be
raised by Shri Kuldeep Kumar, Hon’ble Member but he was absent in the House.
The Chair further stated that it was a serious matter which shows irresponsible
behaviour of Member of Opposition.
He further stated that inspite of the absence of the Member who had given Notice, the
matter was being taken up.
The other Members of Opposition were also absent.
The following Members expressed their views :
Shri Abhay Verma, Hon’ble Chief Whip
Shri Tarvinder Singh Marwah
Shri Satish Upadhyay
Shri Manoj Kumar Shokeen
Shri Kulwant Rana
Shri Ajay Mahawar
He also moved a Motion censuring the irresponsible behaviour of Shri Kuldeep
Kumar, Hon’ble Member of Opposition.
The House agreed with the Motion.
7. Shri Karnail Singh
8. Dr. Anil Goyal
Shri Ashish Sood, Hon’ble Minister of Power replied.

Statement by the Chair :

The Chair informed the House that Delhi Legislative Assembly will be fully Solar
energised within 100 days.

Announcement by the Chair :

The Chair informed the House that Members for three Financial Committees i.e.
Committee on Public Accounts, Committee on Government Undertakings &
Committee on Estimates had been elected unanimously and the Committees had been
constituted for the financial year 2025-26.

SAINAI S S

Short Duration Discussion (Rule-55) :

Shri Surya Prakash Khatri, Hon’ble Member continued discussion regarding ‘water
shortage, water logging, sewerage blockage and desilting of drains in Delhi’.

The Chair informed the House that said discussion will continue next day i.e. 02 April
2025.

The Chair adjourned the House upto 02.00 PM on Wednesday, 02 April 2025.

Ranjeet Singh
Secretary
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